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~ Form of Annual Performance Appraisal Report of
Accountant/Assistant/Cashier/LDC

Ministry/Department/Office Of

Report for the year/pe riod ending:

Part | : Personal Data

(To be filled by the Administrative Section concerned of the Ministry/Department/Office)

1. Name of Officer
2. Date of Birth
3. Designation of the post held

4. Whether the officer belongs to
schedule Caste/Schedule Tribe

5. Present Grade

6 Date of appointment to the
present grade

7. Name of officers with designations
with whom employed during the
year and the period served with
each

g Period of absence from duty on
leave, training etc. during the year



Part Il : Self Appraisal
{To be filled by the Officer reported upon)

1. Brief resume of the work done by the during the year/period from

t0userennn{ThE resume to be furnished should be limited to 100 words)

2. Please also indicate items in which there have been significantly higher achievements
and your contribution thereto.

3. Please state, briefly, the shortfalls in your input and reasons therefore, if any.

4. Please state whether the annual return on immovable property for the preceding
calendar year was filed within the prescribed date i.e. 31" lanuary, of the year
following the calendar year. If not, the date of filing the return should be given.

Place
Date

{Signature of the officer reported upon)
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3, Does the Reporting Officer agree with the

Part-1ll : To be filled by Reporting Officer

to disagreement and reasons thereof,

statement made in Part 1?7 1f no, the extent

2. Assessment of work output

Numerical grading is to be assigned by Reparting an

d Reviewing Authorities on a scale

of 1-10 (One-Ten), where 1 refers to the lowest and 10 to the highest grade.
Weightage to this Section would be 40 percent.

Sr.
no

Items

Reporting
Authority

Reviewing
Authority

Initial of
Reviewing
Authority

Ability to apply the relevant
Rules and Regulations correctly

Capacity for examining cases
thoroughly

i)

Quality of Noting and Drafting

iv)

Promptness in Disposal of work

v)

Overall Grading on “Work
Qutput’
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. Assessment of functional competency (weightage to this section would be 40%)
| sr, Details Grading Reviewing Initial of —|
no Reporting Authority Reviewing
Authority Authority
i) Attitude to work
i) Intelligence, keenness
iii) | Maintenance of discipline
iv) | Sense of responsibility
v) | Communication skills
vi) | Ability to work in team
vii) | Ability to meet deadline
viii) | Regularity and Punctuality in
attendance
Overall Grading on ‘Personal
| Attributes (i to vilil/8) | B
4. Assessment of functional competency

Numerical grading is to be assigned by Reporting and Reviewing Authorities on a scale
of 1-10 (One-Ten), where 1 refers to the lowest and 10 to the highest grade.
Weightage to this Section would be 30 percent.

|_ Sr. Details Reporting Reviewing Initial of
no Authority Authority Reviewing
Authority
i) Knowledge of

Ru|ea,a’Regulations}l‘-‘mcedure& in the
areas of function and ability to apply
them correctly.

1) General intelligence and keenness to
learn

iii) | Standard of maintenance of registers
and other documents assigned to
him/her and prompiness inclosing
and submission of registers and
B return.

iv) Initiative

Overall Grading on ‘Functional
Competency’

Note: The overall grading will be based on addition of the mean value of each group of
indictors in proportion to weightage assigned.
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part -1V: General

]

~

%: Relations with the public (wherever applicable)
(please comment on the officer's accessibility to the public and responsiveness to

their
needs)

Z. State of Health

3. Integrity (Please comment on the integrity of the officer)

4. Pen Picture by Reporting Officer ( in about 100 words) on the overall gualities of the
officer including area of strengths and leaser strength, extracrdinary achievements,
significant failures and attitude towards weaker sections.

B Overall numerical grading on the basis of weightage given in Section 2, 3 and 4 in Part-
il of the Report.

signature of the Reporting Officer

PlEEes s Name in Block [etters: ...
(31011 14151 | HEnmmemees e R
Date: During the period of REPOrt.. ..o
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PART-1V: Remarks of the Reviewing Officer

i.
I . & -
1. Length of service under the Reviewing Officer
2. Do you agree with the assessment made by the Reporting Officer with respect to the
work output and the various attributes in Part-lll. In case you do not agree with any of
the numerical assessments of attributes please record your assessment in the column
provided for you in Part Il and initial your entries.
3. In case of difference of opinion, please give details and reasons for the same.
4. Comments, if any, on the Pen Picture written by the Reporting Officer.
5. Overall numerical grading on the basis of weightage given in Para 2, 3 and 4 in Part-1ll
of the Report.
Signature of the Reviewing Officer
Place: s Name I BIocK LEterS.......ciiimimmiminsmassbisis s ainsmsogsansme s a1
Date  soaasiae Designation during the period 0 RepOrt. ...
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The Armual Performance Appraisal Report is an important dogument, it provides the basic aml Vit
inpuls for acseseing the perfurm'ﬁnd& af an officer and for his/ her further arlvancement in hisf Her danie
The otficer reported wpan. {he Reporting Officer shoulil, therefure, undertake the duty of (iliag ont
form with a high sense of resp orsibility,
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Reporting Officers should reatize that the objective is to develop an officer 5o that hejghe realizes s s
true potential. [t is not meant to be a fault finding process but a developmental one: The Repstartitig
Officer should not shy away from reporting shoricemings in performance, sttitadas oroverall peisatit
of the officer reported upon.
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The items should be filled with dise care-and aitention and afterdevoting adequats e Ay Fteipl e
Al the repert Ina cheial or superficial mannes will iz aasily discgrouble to thie higher autharitien
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Every answer shall be given in & narrative form except where numerical gradings is to be awarded. L
space provided indicates the desired length of the answer. Wards and phrases should be chibsen chralil

and should accurately reflect the intention of the officer recording the answer. Urambigagus ard (ol
largaoge may be nsed.
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The Reporting Officer <hsll in the beginning of the year, assign targets 1o each of the olfiters to Wl

is requrired to teport upon for complation during thie yaar, 1n the case of sy offiter tnking upamaly 1
the rourse of the reporting year such targets/ gonls shall be set at the tme of assemplion af L o
¢hange. The tasks/ targets set should cloarly be known and understond by the both the offices com e
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Althgugh perforaance approtal is 8 yoar-end exersise, in drder that jt may bea teal Tor i s Lo
development; the Baporting Officer should at regular intervals revisw the perlormants A Eilen TiesU Ty
corrective steps by way of advice etc. F
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It should be the endeavour of each appraiser to present the truest possible picture pf the appiltds i
regard 1o his/her performance, conduct, behaviour and potentizl. '
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Assossment should be confined ta the appraisee’s perfoninance during the peded of report anly
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It is ‘ewpected that any grading of 1 & 2 (against work output or attribute-or overall grade ) weukd s‘*\}i 5
adequately justified in the pen picture by way of special failures and similarly any graceaf T & 1) swpuld !
be justified with respect to special accomplishments, Grades of 1-2 or 9-10 a1e expecied o be o i
oecurrences and hence the need 1o jusfy them. In awarding a numercal grade Whe repurling anl It

reviewing authorities should rate the officer against a large population of his/her peers: that may by i
earrently working under them,
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For purpose of calculating average scores for empanelment/pramation, the following grades will Lo
considered
Hetween 8 and 10 Outstarding |
& A Eﬁi‘m _ g Hem 9
Between b and 8 Very Good AN
4 37 6 % &Y HE 5 '
Between 4 and 6 Good =% =
4 @ x 0
| Below 4 ] o
e | NOTE .
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The following procedure should e followed in filling up the item relating to integrity:

] ofr yftmly i weier adg & 9v § TR wmm @ |
1f the officer’s integrity {sbeyond doubt; it may be so stated:
(i wi W wEE f W o R o i Fieeea sterd § o
I there is any doubtof suspicion, the item should be left blank and action taken as under:
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A separate secret note should be recorded and fellowed up: A copy of the note should also Le s
togather with the Confidential Report to the next superior bfficer who will ensure that the fallowy.
up action is taken expeditiously. Where it is not passible either to certify the integrity or (o fectud
the secret note, the Reporting Officer should state sither that he has net watched the officer s weark
for sufficient time to form a delinite judgrient or that he has heard nothing against the ollier, is
the-case may be:

() o anpdt bt & oRumrrres d@iE g @ owt E iRl W FeafaEwaE &0 & wie o
s v afafy el fod ey oo
I, as @ result of the follow=up sction the doubts or suspicions are cleared; the officer’s Mgl
should be certified and an-entry made accordingly in the Confidential Report,
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If the doubls or suspicions are confirmed, the fact should also be recorded and duty conumunicated
b the officer cancérned.
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If as & result of the follow up action, the doubts or suspicions are netther cleared nor confirtiod

afficer'’s conduct 9._'111:1.11& be walched for & Turther peried and therealter agsion tiken asindicnles 5
by and {£) abiove, i
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CERTIFICATE

»AR for the period 2018-19 have been provided 1o
st (A) dated. 14.05.2009 and Q.M

nothing to represent.

Cenified that a copy of my Al
DoPT's (.M. No. 21011/1/2005

me in terms of
10, | have

No. 21011/1/2010-Estt(A) dated 13.04.20

Signature

Namg

Designation_____
Min./Deptt. ST

— e ———

Dated:

With stamp




